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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

Applicant(s)

Advocate for '

Applicant(s)

JODHPUR BENCH, JODHPUR

ORDER SHEET

APPLICATION NO.......ccccvuvuern OF
Respondent(s)

Advocate for

Respondent(s)

Notes of the Registry

Orders of the Tribunal

04 Ho, 552006
Date of order: 07.03.2007

¥r, Ea. ¥han, proxy counsel for
Mr, Y.K, Sharma, counssi for ag;pii:;ant.
None presant for respondents

=1

Wr. B, ¥han, proxy counsal submits that dus o
some personal difficulty, Mr. YK Sharma, counsal for
applicant is not in & posidon o aﬂ,.cm’ me Court aﬁz:i"he’._ .
prays for 2 short adjournment in he mater.- The casg is =

adiourned fo 92,05.2007,

{ Tarsem Lal } { Ku!c\:g\g;g{;j

Administrative Member Vice Chaiman
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fart I and lil déstroye?o

th my prescuce on 225841y
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